FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

GOLDEN WEALTH ADVISORY PRIVATE LIM

ITED OPERATING IN LEGAL, ACCOUNTING,

BOOK-KEEPING AND AUDITING ACTIVITIES; TAX CONSULTANCY; MARKET RESEARCH
AND PUBLIC OPINION POLLING; BUSINESS AND MANAGEMENT CONSULTANCY

(Under sub-regulation (1) of Regulation 36A

(1) of the Insolvency and Bankruptcy Bank of

India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS
1. |Name of the corporate debtor along with PAN & GOLDEN WEALTH ADVISORY PRIVATE LIMITED (IN CIRP)
CIN/ LLP No. CIN: U74110MH2012PTC237832 PAN: AAGCP9250]
2. |Address of the registered office 213, Floor -1, Plot -407 Doulat Bhuvan, Kalbadevi Road, Kolbhat :
Lane , Kalbadevi, Mumbai, Maharashtra, India, 400002
3. |URL of website NIL
4. |Details of place where majority of fixed assets are|213, Floor-1, Plot -407 Doulat Bhuvan, Kalbadevi Road, Kolbhat
located Lane , Kalbadevi, Mumbai, Mumbai, Maharashtra, India, 400002
5. |Installed capacity of main products/ services Not available
6. |Quantity and value of main products/ services sold in | NIL
last financial year
7. |[Number of employees/ workmen NIL
8. [Further details including last available financial | All the details are available at the office of the Resolution
statements (with schedules) of two years, lists of Professional and can be sought by sending mail at
creditors are available at: idenwealth@email.com after executing a confidential
undertakmg
9. [Eligibility for resolution applicants under section | Can be obtained by emailing at: cirp.gold
25(2)(h) of the Code is available at URL:
10. [Last date for receipt of expression of interest 12th November, 2024
11. |Date of issue of provisional list of prospective |22th November, 2024
resolution applicants :
12. | Last date for submission of objections to provisional | 27t November, 2024
13. | Date of issue of final list of prospective resolution | 07t December, 2024
applicants
14. |Date of issue of information memorandum,| 12t December, 2024
evaluation matrix and request for resolution plans to
prospective resolution applicants
15. |Last date for submission of resolution plans 11th January, 2025
16. |Process email id to submit Expression of Interest & alth@gmail.
Date: - 28t October, 2024 7
Place: - Ahmedabad N\

DR i
IP Keyur Shah

Resolution Professional
Golden Wealth Advisory Private lelted

(Compa
Email: ¢

Cirp.gol

ny undergomg Corporate Insolvency Resolut’lon Process)

s 15 1) v ven e ~A\ P
/ ’ul!"nzr.v.zf‘z,f Lcom

IP Regxstratlon No IBBI/IPA-002/1P-N00244/2017- 18/10729
AFEA Number: AA2/10729/02/311225/203541
AFA valid upto 31 December,2025



PUBLIC NOTICE

Lost of Share certificate Name - Ankur
Argal Age -40. Address-Flat no.
1603,bldg.no.2, 16 th floor, Green Acres
phase Illco.op.Hsg.Soc.Ltd,kavesar,
waghbil road off. Ghodbundar
road,Thane West -400615.Certificate
Region n0.127(631 to 635). I have lost
the above share certificate.and Applying
to my Society for duplicate copy if]
anyone has any objection Please bring to
my notice within 30 days of this public
notice

Public Notice
Notice is hereby given that the Share
Certificate no. 5316 for 1325 shares with
distinctive no. 2257481 to 2258805
standing in the name of Rajinder Mulkraj
Gulati and Sonia Rajinder Gulati in the
books of Indo Count Industries Ltd.,
have been lost or misplaced and the
advertiser has applied to the company for
issue of duplicate share certificate in lieu
thereof.
Any person who has or have claims on the
said shares should lodge such claim(s)
with the Company’s Registrars and
Transfer Agent - Link Intime Private
Limited, Noble Heights, 1st Floor, Plot No.
NH-2, C-1 Block, LSC, Near Savitri
Market, Janakpuri, New Delhi - 110058 or
C 101, Embassy 247, L.B.S. Marg,
Vikhroli (West), Mumbai - 400083.
ContactNo. 1800 1020 878 within 15 days
from the date of this notice, failing which
the Company will proceed tp issue
duplicate share certificate(s) in respect of
the said shares.
Name of the Shareholder : Rajinder
Mulkraj Gulati and Sonia Rajinder Gulati
Address : R. No. 110, Maker Bhavan No 3,
New Marine Lines, Mumbai 400020
Date : 24.10.2024
Place: Mumbai
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2002 (the said Actf\ read
exerC|se Of DOWers con
Officer of IIFL
Demand
respective Demand Notlceésg
Borrower(s) to P y within 6
further interest from the date

erred
Home Finance

Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement of Securit I)\( Imerest
Notices under section 13(2) ofthe saldAct calling upon the Borrower(s), to repay

date of Demand Notice and secur\ty offered towards repayment of loan amount are as under:-

DEMAND NOTICE

with Rule 3 (1% of the Security Interest (Enforcement) Rules 2002 (the said Rules).
3 12 of the said Act read with Rule 3 f the sa\d Rules the Authorlsed
merly known as India Infoli |ne ousmﬂ;h inance Ld.) has issued
e amount mentioned in the
|ssued to them. In’ connection with above, notlce is hereby given, once again, to the
aysf the publication of this notice, the amounts indicated herein below, together with
of Demand Notice {ill the date of payment. The detail of theBorrower(s), amount due as on

under Section
Ltd (IIFL HFL) (

Name of the Borrower(s). /
Guarantor (s)

Demand Notice Date & Amount | Description of secured asset (immovable property)
25.10-2024 Rs. 964537.00/- | Al That Piece And Parcel Of The Property Being: Flat

Mr. Sachin Hanmantrao
Kadam, Mr. Sanket

No 104, 1st Floor, Wing G1, Aarambh Residency Phase i,
l(:%ﬂg'el'%?)uggdeﬁl\-/gkgun%l:e% Koliwali Village, Nerq Ra|gad 410101'5 Mal arashtra

Mrs. Aayesha Saifur Aalam

i India Area Admeasuring (in Sq. Ft): Propert
?\/Iha“:]g;aga}éa?:wémﬁ and Thirty Seven Only) Carpet_area, Super _| buﬂ? u(p are% PropertyA’r)eayﬂSOy BO
(Prospect No 872540) 240.00

Mr. Santosh Sube Lal Singh, |25-10-2024 All That Piece And Parcel Of The Pmpemf Belnsci1 FlatNo
; ; ; 204, Floor No. 2, Wing N, Casa Adriana Kalyan Shill oad
Miss. Laxmi Subelal Singh, | Rs.  3079771.00) (Rupees Village ~Khoni, Talukh Ka lyan, DomblwllyEast District

Fifty Lakh Seventy Nine
Thousand Seven Hundred ThaneS;t|21204 Area Admeasunng (in SﬁyArea srg eor(t}/

Ansari, Mrs. Tasneem Bano
Mehboob Aalam Ansari,
Mustafa Clinic (Prospect No
1L10134776)

MinaL %5%53%%? No and Seventy One Only) TyBe eable_area, Carpet_area Propel
Mr. Mehboob Alam Azimullah | 25-10-2024

All That Piece And Parce\ Of The Propen\}/ Be\nt\;/ FlatNo
Rs. 4019687.00/- (Rupees |611, Floor No. 6, Wi '”ﬂ Building Name: Violet, Violet E &
Forty Lakh Nineteen|F Khoni - Ta\OJaR ntarli, Taly a Kalyan, domblvm East
Thousand Six Hundred and District Thane, 421204 Area Admeasunng (in Sq. F

Eighty Seven Only) Propeny'%pe 'Saleable_area, Carpet_area ropertyArea

Mr. Gajanan Tejarav Sonune,
Mrs. Varsha Gajanan Sonune
(Prospect No 1L10332868)

25-10-2024 ﬁll 'Orgalt3 Plgece NAndB ﬁ’%_rcel Of The %rop%rty ,E\ilelg Unit
0. ullding NO. I utNo eorai

§§tegﬁ41‘;"k‘;-°‘¥o,§2“"g§; And Git o 82(gOf i i ASJ%_lr_]gabag 431136 Avca
' measuring (in roperty Type: Saleable_area,
I)rr]]?)tj)sandandE'gmy o Bult pmarga oot ares” Bropary Rrea: 63000,

Mr. Uttam Hariba Patil, Mrs.
Anjana Uttam Patil, Patil
Ladies Tailors (Prospect No

25-10-2024 All That Piece And Parcel Of The Property Being: Flat

B 00 (Runees | e Ko A Kk Sotigeny § No 7o

EighteenLakn Eighty One /1/3§4And7a/1l4 NrGokuIdham oae% BelavallV\IIage
[

Krushnkant Logistics, Mr.
Jaydev Sado Patil, Mrs.
Lalita Jaydev Patil,
Krushnakant Logistics
(Prospect No 1L10284716,
1L10284732)

Thousand Nine Hundred and
1L10151157] Taluka Ambenath’, D\stT ane 4 ea Admeasurin:
) Forty Seven Only) &n Sq. Ft): Pro ;pe Saleab\e area, Carpet_ i
ropertyArea 4 6 0 271
Mr. Pranay Jaydev Patil, | 25-10-2024

All That Piece And Parce\ OfThe Prope gBelng Shop
No.5,6 And 7, Agrawal Compound, Purna " Village,
Bh\wanm Thane, Maharashlra Ind\a 421302_Area
Admeasuring % Ft.): Operty Type:
Area_ad.measuring Prope yArea: 7516.01

Prospect No. 1L10284716
Rs. 5418895.00/- léRupees
Fifty Four Lakh Eighteen
Thousand Eight Hundred
and NmeNv Five OnI%
Prospect No. 1L102847
Rs. 3686451.00/- (Rupees
Thirty Six Lakh Eighty Six
Thousand Four Hundred and
Fifty One Only)

under Section 13(4) of the said

Industrial Area, Wagle Estate,
Haryana.
Place: Maharashtra Date: 28.1

If the said Borrowers fail to make payment to IIFL HFL as aforesaid, IIFL HFL may proceed against the above secured assets

For, further details please contact to Authorised Officer at Branch Office: 3rd Floor Oberai Chambers, Opposite Government
Milk Scheme, Jalana Road Aurangabad - 431003, IIFL House, Sun Infotech Park Road No. 16V, Plot No.B-23 , Thane

Act, and the applicable Rules, entirely at the risks, costs and consequences of the Borrowers.

Thane - 400604 /or Corporate Office : IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon,

0.2024 Sd/- Authorised Officer, For IIFL Home Finance Ltd

www,freepressjournalin

PUBLIC NOTICE
Notice is hereby given that under instructions from our clients, we are investigating the title

of (1) MRS. SUNAINAAGARWAL an adult Mumbai, Indian Inhabitant residing at Room No.
M/603, Gade Gardens, Gandhi Nagar, Bandra (East), Opp. MIG Cricket Club, Mumbai —
400 051 AND (2) MRS SAROJ SIGTIA, an adult Indian Inhabitant residing at 501,
Rivoli,134-136, Baikunth Dham Colony, Indore, Tilaknagar, Madhya Pradesh — 452018 to
the undermentioned Unit. The undermentioned Unit is given on leave and license basis
undera Leave and License Agreement dated 21stAugust, 2024.

Any person or persons having any claim, demand, share, right, title and/or interest of any
nature whatsoever in the undermentioned Unit or any part thereof by way of any
agreement/s, sale/s, transfer/s, mortgage/s, charge, lien, encumbrance/s, gift, bequest,
release, exchange, easement, right, covenant and condition, tenancy, right of occupancy,
assignment, lease, sub lease, partnership deed, loans, use, possession, partition, trust,
inheritance, outstanding taxes and/or levies, attachment, injunction, decree, order, award,
lispendens and/or by virtue of the original documents of title being in their
possession/custody or otherwise in any manner howsoever and whatsoever are required
to make the same known in writing, alongwith certified true copies of documentary proof, to
the undersigned, having their office at 2nd floor, Bhagyodaya Building, 79, Nagindas
Master Road, Fort, Mumbai- 400 023, within Fourteen (14) days from the date hereof,
otherwise the investigation shall be completed without any reference to such claim/s, if any,
and the same shall be considered as waived.

THE SCHEDULE ABOVE REFERRED TO:
Office bearing Unit No. 4B-21 on fourth floor in the Building known as “Phoenix Paragon

Plaza” constructed on land bearing C.T.S No. 124-B of Village Kurla/Kirol, Taluka - Kurla in
the Registration District and Sub District of Mumbai City and Mumbai Suburban District and
situate atLBS Marg, Kurla West, Mumbai—400 070.

FOR M/S. MARKAND GANDHI & CO.

(Tanvi Gandhi)
Partner

Dated this 28th day of October, 2024. Advocates & Solicitors
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SARASWAT CO-OPERATIVE BANK LIMITED

74/C, Samadhan Building, Senapati Bapat Marg,
Dadar (W), Mumbai-400028

Tel. No. 8828805609 / 8657043713 / 14/ 15

P Saraswat
Bank

Saraswat Co-operative Bank Ltd.

POSSESSION NOTICE

[Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

Whereas the undersigned being Authorised Officer of Saraswat
Co-op. Bank Ltd., under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
exercise of power conferred under Section 13 (12) read with rule 3 of the
Security Interest (Enforcement) Rules 2002 issued demand notice dated
16.08.2024 calling upon the Principal Borrower / Mortgagor : Mr. Sameer
Prakash Bapat, Co-Borrower/Mortgagor : Mrs. Swarali Sameer Bapat
and Guarantor : Mr. Sameer Suresh Deodhar to repay the amount
mentioned in the notice being Rs. 11,97,178/- (Rupees Eleven Lakh Ninety
Seven Thousand One Hundred and Seventy Eight Only) as on 15.08.2024
plus interest thereon within 60 days from the date of receipt of the said
notice.

The Borrower/Mortgagor/Partner/Guarantor having failed to repay
the amount, notice is hereby given to the Borrower/Mortgagor/
Partner/Guarantor and the public in general that the undersigned has taken
symbolic possession of the property described herein below in exercise of
powers conferred on him under sub section (4) of section 13 of the Act read
with rule 8 of the Security Interest (Enforcement) Rules, 2002 on this 24th
October, 2024.

The Borrower/Mortgagor/Partner/Guarantor in particular and the
public in general are hereby cautioned not to deal with the property and any
dealings with the property will be subject to the charge of Saraswat Co-op.
Bank Ltd., for total outstanding amount of being Rs. 11,97,178/- (Rupees
Eleven Lakh Ninety Seven Thousand One Hundred and Seventy Eight Only)
as on 15.08.2024 plus interest thereon.

The Borrower/Mortgagor/Partner/Guarantor attention is invited to
provisions of sub section (8) of section 13 of the Act, in respect of time
available, to redeem the secured assets.

Description of the Inmovable Property

All that premises lying being & situated at Flat No. 101 on 1st Floor,

admeasuring about 587 Sq.Ft. in the building known as Everest Heights

situated at S. No.18/5A4, Pangarwadi, Near Kokan Krishi Vidyapeet at

Jalgaon Dapoli, District Ratnagiri-415712 owned by Mr. Sameer Prakash
Bapat and Mrs. Swarali Sameer Bapat.

Sd/-

AUTHORISED OFFICER

Saraswat Co-op. Bank Ltd.

Date : 28.10.2024
Place : Ratnagiri

PUBLIC NOTICE

Notice is hereby given to the public at large that we are investigating the title of
Santacruz Garden Crest Co-operative Housing Society Limited (“Society”) to the
property more particularly described in the Schedule hereunder (“Property”).

Vide a duly registered Development Agreement dated May 11, 2023 and duly
registered Power of Attorney dated May 19, 2023, the said Society has granted the
development rights in the said Property in favour of our Clients, VBHDC
Bangalore Value Homes Private Limited (“Developers”). In this regard, we
have been instructed to investigate the Society's title to said Property and the
Developer's right to develop the said Property.

Any person(s) including as individual, a company, banks, non-banking financial
institution, a firm, an association of persons or a body of individuals whether
incorporated or not, lenders and/or creditors having any objection or any claim,
right, title and/or interest by way of sale, agreement for sale, memorandum of
understanding, letter of allotment, exchange, gift, mortgage, pledge, charge, lien,
lease, tenancy, trust, maintenance, succession, inheritance, possession, release,
relinquishment, attachment , license or any liability or commitment or otherwise
howsoever through any agreement, deed, document, writing, conveyance, devise,
bequest, succession, family arrangement, settlement, litigation, decree or court
order, or any contract or agreement or otherwise howsoever or of whatsoever
nature and/or the development rights and/or right to any FSI/ TDR / development
potential in relation to the said Property or any part or portion thereof and/or
otherwise howsoever, are hereby required to make the same known in writing to
the undersigned, along with notarized documentary proof in support thereof, at the
address at Unadkat & Co.:- 407, Rustomjee Sangam, S V Road, Santacruz
(West), Mumbai 400 054 within a period of 14 (fourteen) days from the date of
publications hereof, failing which, it will be presumed that no valid rights, claims,
objections and etc. subsists and all such rights, objections, claims and etc., ifany,
shall be deemed as waived, abandoned and not binding for all intentand purposes.

THE SCHEDULE ABOVE REFERRED TO

ALL THAT piece and parcel of land admeasuring 1034.20 sq metres (equivalent
to 1237 sq. yards) or thereabouts, bearing Final Plot No. 121, T.P.S IV, Santacruz
and bearing, CTS No. 560, of Village Danda together with existing building
standing thereon comprising of ground + seven (7) floors comprising of thirteen
(13) residential flats and four (4) garages of different areas and known as
'Garden Crest', situate, lying and being at West Avenue, Santacruz (West),
Mumbai 400 054, in Greater Bombay in the Registration District and Sub-District
of Mumbai Suburban, and bounded as follows:-

Onortowardsthe North : by PlotNo. 64 (Final PlotNo. 122 & 123);
Onortowards the South : by PlotNo. 64 L (Final Plot No. 120);
Onortowardsthe East  : by WestAvenue;
Onortowards the West : by PlotNo. 64 D (Final Plot No. 105).
Dated: 28-10-2024
Place: Mumbai Manthan Unadkat
Unadkat & Co.
Law Offices
DR
ATIO OR DR ON O . OR
OLD A AD ORY PRIVA )

OPERATING IN LEGAL, ACCOUNTING, BOOK-KEEPING
AND AUDITING ACTIVITIES; TAX CONSULTANCY;
MARKET RESEARCH AND PUBLIC OPINION POLLING;
BUSINESS AND MANAGEMENT CONSULTANCY

(Under sub-regulation (1) of Regulation 36A (1) of the Insolvency and Bankruptcy Bank
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor along GOLDEN WEALTH ADVISORY PRIVATE LIMITED (IN CIRP)
with PAN & CIN/ LLP No. CIN:U74110MH2012PTC237832 PAN: AAGCP9250J

N

Address of the registered office 213, Floor -1, Plot -407 Doulat Bhuvan,
Kalbadevi Road, Kolbhat Lane, Kalbadevi,
Mumbai, Maharashtra, India, 400002

3 |URL of website NIL

4 | Details of place where majority of fixed | 213, Floor -1, Plot -407 Doulat Bhuvan,
assets are located Kalbadevi Road, Kolbhat Lane, Kalbadevi,
Mumbai, Maharashtra, India, 400002

3}

Installed capacity of main products/ Not available

services

6 | Quantity and value of main products/ NIL
services sold in last financial year

—

Number of employees / workmen NIL

o

Further details including last available | All the details are available at the office of the
financial statements (with schedules) | Resolution Professional and can be sought by
of two years, lists of creditors are sending mail at cirp.goldenwealth@gmail.com
available at: after executing a confidential undertaking.

©

Eligibility for resolution applicants | Can be obtained by emailing at:
under section 25(2)(h) of the Code is | cirp.goldenwealth@gmail.com
available at URL:
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PUBLIC NOTICE

Notice is Hereby Given that Poonam Co-operative Housing Society Limited (the “Society”) is the
owner of and/or seized and possessed of and/or otherwise well and sufficiently entitled to the under
mentioned property (described inthe FIRST SCHEDULE hereunder written).

The Society has represented to our clients as follows-

() The Society consist of 14 (Fourteen) members (the “Members”) who hold shares of the
Society (the “Shares”) and hold 14 (Fourteen) flats (the “Existing Flats”) in the building known
as “Poonam Apartments” (the “Existing Building”) and 6 (Six) stilt car parking spaces (the
“Existing Stilt Car Parking Spaces”).

(1) As per the records available with the Society, the names of the Members, the details of the
Existing Flats, Shares, and the Existing Stilt Car Parking Spaces held by them, are set outin the
SECOND SCHEDULE hereunder written.

The Society alongwith its members have agreed to grant development rights for redevelopment of
the under mentioned property in favour of my client.
Any person/entity having any claim/objection and/or demand in respect of the under mentioned
property or any portion or part thereof including claim/objection as and by way of development
rights, FSI/TDR consumption, inheritance, easement, title, estate, share, benefit, interest,
agreement, sale, transfer, exchange, mortgage (equitable or otherwise), assignment, gift, lien,
charge, pledge, guarantee, demise, deposit of title deeds, tenancy, sub-tenancy, leave and license,
lease, sub-lease, joint venture, partnership, loans, advances, encumbrance, acquisition,
requisition, possession, occupation, license, transfer of title or beneficial interest under any trust,
maintenance, bequest, partition, succession, family arrangement / settlement, litigation, injunction
and/or under any attachment, or under any Judgment, Decree or Court Order, Award of any Court of
law, Tribunal including Arbitral Tribunal, Revenue or Statutory Authority, right of prescription or pre-
emption or by operation of law or otherwise in any manner howsoever are hereby required to make
the same known in writing along with certified true copy of supporting documents to the
undersigned at the address mentioned below within 15 days from the publication hereof, failing
which such right, title, benefit, interest, claim and/or demand, if any, shall be deemed to have been
waived and abandoned and/or treated as waived and not binding on my client.
THE FIRST SCHEDULE REFERRED HEREINABOVE
(Details of the Property)
Allthat piece or parcel of land bearing Old Plot No. 30 and Final Plot No. 82/30 of T.RS. Il Santacruz,
admeasuring 1382 square yards or thereabouts i.e.1155.35 square meters as per Indenture and
1134.7 square meters as per Property Register Cards and 1116 square meters as per Town
Planning Scheme Remarks bearing C.T.S. No. G-357/A and G-358 together with all hereditaments,
premises and the building thereon standing known as 'Poonam Apartments' of the society known as
Poonam Co-operative Housing Society Limited consisting of stilt plus Seven upper floor situate,
lying and being at Saraswat Colony, Santacruz (West), Mumbai - 400054.
THE SECOND SCHEDULE REFERRED HEREINABOVE
(Details of Member's Existing Flats, Existing Stilt Car Parking Spaces and the Shares)

@EW i Sr. | Name(s) of the Details of Members' Existing | Details of Members'
I %ﬁ SRMNE! ﬂlaﬁl!l SITHR No. | Member(s) Existing Flats Stilt par Shares
Flat | Floor | CarpetArea | Parking [gpare  Tpistinctive
3. . No. of Members' | SPaces No.| certificate|  Nos.
Existing No.
q. (9) gt oY Flat (Sq. ft)
e . . . . 1. |()) Mrs. Lata Balmukund | 11 | First 830 - S.C. 1to5
3. Tl ERTia] NI Act, Specific Relief Act, Arbitration R.D., Cinema E))esai& No. 1
Act, B.P.Act, IPC () M Marish
UKUI |
. Jp Ul W 1) SCC 1270/2017 2. glrl]vrl]r gerindersingh 12 | First 807 - NSC2 61010
i 0.
2) SCC 1127/2018 (if) Mrs. Davinderkaur
Sahni
3) SCC 697/2012 3. [(7) Mr. Surjitsingh Sahni | 21 |Second| 830 - SC. | 1115
4) SCC 396/2014 g(a(l_lllr:il\/lr. Berindersingh No. 3
2 WW 1) Ww ?j?ﬁ?f f{ F&?ﬁ ﬁgﬁ- EFT 9 4. |(i) Mr. Mohanlal K. Patel, | 22 |Second 807 Stilt Parking| ~ S.C. 16t0 20
) R : ' (ii) Mrs. Samuben M. No. 3 No. 4
2) ? ¢ '()a;el:h K. Patel (HUF) &
o iii) M. K. Patel
3) i gefteT A, ST, Hofl. i =rerdy (iv) Harshad M. Patel
W R Eﬂﬁ% 5. |Smt. Jaya G. Bhatia 31 | Third 830 Stilt Parking S.C. 21t025
4) N AQF[ No.6 No. 5
asl.sm.q. 3TI%FI' WT Tﬂﬁ' 'TﬂéT 6. [(i) Mr. Premnath Arora | 32 | Third 807 - S.C. | 26t030
S. ﬁf\% aﬁ- (?I'CI' ) E?I'CI' & (ii) Mrs. Saroj Arora No. 6
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A9 : 41, SR Rraer S 99% QST Y&ITeT YSTRIGRI FaTert Bavishi No. 13
IR G 14. [Mrs. Kumud Deepak 72 |Seventh 807 - S.C. | 66t070
Kothari No. 14

( N o 7o e .
INHCUN, ARM[eIC DI Tt -¥RSIG YR
HERSg

X

Dated this 28" day of October , 2024

Sd/-

(Kunal $. Jain) Advocate, High Court

Plot no. 569, Nina Vihar C.H.S.L., Unit no. 5, 1st Floor, 5th Road,
Khar (West), Mumbai — 400052.

M: 9892990294 kunaljain2008@yahoo.com

10| Last date for receipt of expression of interest | 12th November, 2024

Date of issue of provisional list of 22th November, 2024

prospective resolution applicants

12| Last date for submission of objections | 27th November, 2024
to provisional list

13| Date of issue of final list of 07th December, 2024
prospective resolution applicants

14| Date of issue of information memorandum, | 12th December, 2024

evaluation matrix and request for resolution
plans to prospective resolution applicants

15| Last date for submission of resolution plans | 11th January, 2025

16| Process email id to submit Expression
of Interest

cirp.goldenwealth@gmail.com

IP Keyur Shah, Resolution Professional

Golden Wealth Advisory Private Limited (Company
undergoing Corporate Insolvency Resolution Process)
Email : cirp.goldenwealth@gmail.com

IP Registration No.: IBBI/IPA-002/IP-N00244/2017-18/10729
AFA Number : AA2/10729/02/311225/203541

AFA valid upto 31st December, 2025

Date : 28th October, 2024
Place : Ahmedabad

EDELWEISS ASSET RECONSTRUCTION CO.
CIN - U67100MH2007PLC174759

LTD. @Edelweiss

Asset Reconstruction

Registered Office : Edelweiss House, Off CST Road, Kalina, Mumbai 400098
+91 22 4088 6090 / 6620 3149

Appendix IV-A
[See rule 8(6) r/w proviso to rule 9(1)]

E-AUCTION SALE NOTICE FOR SALE OF
IMMOVABLE PROPERTIES
Public Notice for e-auction sale of secured asset under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 (“SARFAESI Act”) read with proviso to Rule 8(6) r/w Rule 9 (1) of the
Security Interest (Enforcement) Rules, 2002 (“the Rules”).

Notice is hereby given to the public in general and to the borrower and guarantors
in particular that the immovable asset described herein below (“Secured
Asset”) and mortgaged in favour of Edelweiss Asset Reconstruction Company
Limited (acting in its capacity as trustee of EARC Trust SC- 37) (“EARC/ Secured
Creditor”), physical possession of which has been taken by the Authorised
Officer of EARC on December 27, 2022, will be sold by way of e-auction through
e-auction agency, M/s e-Procurement Technologies Limited (Auction Tiger) on
their website/portal, https://edelweissarc.auctiontiger.net on November 14,
2024 between 12:00 noon to 1:00 pm with unlimited extension of 5 minutes
each, if a bid is made before close of e-auction, on “As is where is”, “As is what
is”, “Whatever there is” and “No recourse” basis for recovery of a total sum of
Rs. 162,53,72,484/- (Rupees One Hundred and Sixty Two Crore Fifty Three
Lac Seventy Two Thousand Four Hundred and Eighty Four only) being due
as on February 08, 2023 together with further interest at 12% per annum with
monthly rests along other costs and expenses thereon, due to EARC from De
Core Nanosemiconductors Limited (“Borrower”), Harsh Inder Loomba, acting
in capacity as the legal heir of Late Deepak Loomba (“Personal Guarantor”)
and De Core Science and Technologies Limited (Corporate Guarantor).

The Reserve Price and Earnest Money Deposit of the Secured Assets shall be
as follows:

Detailed description of Secured Asset Reserve price | Earnest Money
Deposit

Leasehold rights in all that piece and parcel Rs. Rs.

of land bearing Plot No. 13 admeasuring | 12,37,00,000/- | 1,23,70,000/-

5521.38 square meters and Plot Nos. 33,
34, and 35 admeasuring 13887 square
meters in the Gandhinagar Electronic
Special Economic Zone Industrial Area/
Estate, Kolavada Road, Sector 25,
Gandhinagar 382028 (Gujarat) along with
the factory building and structures thereon.

Timelines of the e-auction:
Site Inspection-On November 7, 2024 — 11:00 am to 4:00 pm.

Document Verification-On working days between November 5, 2024 to
November 11, 2024, from 11 am to 5 pm.

Bid Document Purchase-On working days between November 07, 2024 to
November 11, 2024, from 11 am to 5 pm.

Last Date of Submission of EMD-By 2 pm on November 13, 2024.
Last Date of submission of hid document -By 5 pm on November 13, 2024.
Commencement of e-auction sale-At 12 noon on November 14, 2024.

Bank details -Ac No. 0004103000054719, IFSC No. IBKL0O000004, IDBI Bank,
Mittal Court, Nariman Point, Mumbai.
Officer contact details:-
Meghraj.Deshmukh@edelweissarc.in,+917506642534,
For detailed terms and conditions of the e-auction sale, please refer to the link on
EARC’s website viz.www.edelweissarc.in/Propertysale

Date: 28.10.2024
Place: Mumbai

Sd/-
Authorized Officer
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Fr. Agnel Multipurpose School, VASHI Qualified Mumbai Regional
Finals of Aqua Regia - The School Quiz 2024

Mumbai: Triumphant Institute of Management
Education Pvt. Ltd. (T.I.LM.E), a prominent test-
preparation institution in India, organized the
Mumbai regional competitions of the 2024 edition of
'Aqua Regia - The School Quiz' for students. Previously
conducted as Aqua Regia- The Science Quiz, has been
recognized by Guinness World Records in 2007 as the
largest quiz ever conducted. The regional finals took
place at the Vishnudas Bhave Natyagruha, Vashi.
The Mumbai Regional Finals brought together 540
students from 25 schools, who had advanced through
earlier written rounds conducted at their respective

schools. From these rounds, a total of 12 teams

PUBLIC NOTICE

Re: Loss of Original Mortgage Form 11 & Annexure 11

Bhoir Dredging Company Private Limited having registered office at
Unit No: B-4201, 42nd Floor, B-Wing, Kohinoor Square, N. C. Kelkar
Marg, RG Gadkari Chowk, Shivaji Park, Dadar (West), Mumbai -400 028
has submitted original Mortgage Deed (Form No.11) of Tug Boat — MT
Shivali & Annexure to Form No.11 to TATA Capital Limited, which are lost
or not traceable. We are publishing this advertisement to avoid any
misuse of documents. If any person having any objection to Bhoir
Dredging Company Private Limited, should lodge such objection at
registered office address with 15 days from advertisement date otherwise
objection will not be accepted.

Date: 24/10/2024 Sd/-

For M/s Bhoir Dredging Company Pvt. Ltd

PUBLIC NOTICE

Take Notice that, | am instructed by my client, to investigate the Title of Ganesh Siddhi
Co-operative Housing Society Ltd, a society registered under the Maharashtra Co-
operative Societies Act,1960 under registration no. BOM/WR/HSG/T0/3977/1988-
89 dated 21/01/1989 situated at Plot No. 501, C.T.S. No. 1C/1/562, Road No. RSC
45, Sector No.5, Charkop, Kandivali-(West), Mumbai - 400067 in respect of their
property described inthe Schedule hereunder written.

If any person or persons is/are having any claim to or any interest in the said
property described in the Schedule hereunder written by way of sale, charge, ex-
change, gift, lease, sub-lease, lien, tenancy, development agreement, joint ven-ture,
inheritance or otherwise whatsoever, should notify the same in writing to the
undersigned with supporting documents, if any, within 14 ( fourteen) days from the
date of publication hereof, failing which it shall be presumed that the said society is
absolutely entitled to the said property described in the Schedule hereunder written
and that the said Property is free from all encumbrances and the matter of investigation
of title and transaction in respect thereof shall be completed without having any
reference to such claim, if any, and the same shall be considered as waived and it
shall be concluded that any person/s in possession of any documents relating to the
said property is holding the same unlawfully and without any rights whatsoever and
title of the Society to the Schedule Property shall be certified accordingly

THE SCHEDULE PROPERTY

Allthat piece and parcel of land bearing located at Plot No. 501, C.T.S. No. 1G/1/562,
Road No.RSC 45 Sector No.5 Charkop, Kandivali (West), Mumbai- 400067,
admeasuring 1949.21 sq. mtrs. Sa/

Mr. Jay K. Vakil
(Advocate for the Proposed Developer)
903, 9th Floor, Rasik Apt, Tilak Road No.6, Goregaon-W,

Dated: 28.10.2024

Mr.

representing various cities, apart from Mumbai,
qualified for the Regional Finals. Team of Rugved
Gadhikar and Dev Iyer from Fr. Agnel Multipurpose
School, Vashi emerged victorious, demonstrating
outstanding performance and securing the top spot.
Cash prizes and trophies were awarded to the winner,
1st runner-up, 2nd runner-up, and 3rd runner-up,
along with participation and merit certificates for all
contestants. Mr.BharatCJainservedasthequizmaster.
Kaushik Laskar, Centre Director,
Mumbai said, “Aqua Regia isnt just a quiz—it’s a
celebration of knowledge and curiosity! Over the

T.I.M.E.

years, more than 2.6 million students have taken part,
turning classrooms into arenas of ideas and learning.
Today in Mumbai, we witnessed young minds at
their best, giving it their all to claim the top spot.”
Aqua Regia is open to students from grades IX, X,
XI and XII across all streams and is taking place in
over 50 cities and towns nationwide, including major
locations like Hyderabad, Chennai, Mumbai, Delhi,
Bangalore, and Kolkata. Launched in 2006, this
quiz has attracted participation from more than 2.6
million students throughout India, making it a highly
anticipated event at the inter-school level.

Mum-bai-400 104, Adv.jayvakil@gmail.com

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

Place of Auction: Plot No.210,1st floor Above Sadhana Sahakari Housing Society, Tiranga

Chowk Nandanvan,N:

lagpur-440009

Rode & Badnerkar

- " Loan Account Demand Notice u/s Description of the Date and Type of Reserve Date and Time
===IndiaShelter Number/AP Number And| 13(2) Date and 1 ble Property/ S d |P i Price of Inspection of
Home Loans 1 Name of Borrower(s)/ | Amount Asset the property
o-Borrower(s)
Regd: Office:- Plot-15,6th Floor, Sec-44, Institutional Area, G H 122002  [rantort)
egd: Otfice:- Flot-15, oor, Sec-44, Institutional Area, Gurugram, Haryana- MR/ MRS. Sandip 24.04.2024 Al Piece And Parcel Of Mauza |07-08-2024 Rs.13,09,553/- 1211-2023
Sidam ,MR./ MRS. Legal |And Rs. 248966/~ |Wadgaon Road, Tq & Dist Yavatmal | Symbolic Rupees Thirteen ”
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY Hoir Of Late Sh. " |(Ruposs Two Lakh |5y, N33/, Plot No. 27 (Eastern [~ — i Nine Thousang| EMD Depositon
Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement |Surayabhan Shidam & |Forty Eight Side ) Ward No. 06, House No.44, |Total Outstanding|c; o yundred Fifty 1‘3’51 1_230; 4
of Security Interest Act, 2002 (hereinafter referred to as “the Act’) read with Rule 8(6) of the Security Interest (Enforcement) Rules, [MRJMRS. Legal Heir | Thousand Nine Ad'wft';ea 1506.00 Sq.Ft. LE. 140.00|Rs .2, 8$'3 i4k/l; Three Only)
2002 (hereinafter referred to as “the Rules”). Of Late Smt Tai Sidam  |Hundred Sixty Six B%UNbARY:- Eiote WOT:I o [Eamest Money Data and Tima of
Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) |Loan account Only) East-Layout Plot No 26, West- Tho%san}:i Three | Deposit (EMD) Auction
or representative(s) that the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited {number/AP number: BidIncrease ining Portion Of Plot No.27, [, 4 04 Eighty|Rs-1:30,956- 14-11-2024
(hereinafter referred to the Secured Creditor), the possession of which has been taken by the Authorized Officer of the Secured Creditor |HL1900001409 /AP- Amount North- Layout Plot No7, Soth-| g\ HEll) = Tl (Rupees One Lakh
havingits Registered Office at 6th Floor,Plot No.15,Institutional Area,Sector 44 Gurugram-122003, Haryana, will be sold on “As |0245648 moun LayoutRoad. Date31-10-2024 | Thirty Thousan Nine
is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for realization of the amount due to the Rs.10,000/-(Rupees Hundred Fifty Six
Secured Creditor from the borrowers, co borrowers and guarantors. The sale will be done by the Authorized Officer at the place Ten Tt 1 Only) Only)
mentioned below. Place of EMD Deposition:-:-India Shelter Finance Corporation Limited.Tanvi Arcade, Shop No.19,20, Darda Nagar, Opp Police Station, Darwha Road,
Y 5 TNot Deserintionof th 5 TTyne of R 5 Tmeof Yawatmal 445001 Maharashtra
N?j?:be;?; :ltumber And uj?:g(z) [t)):t? Immovaebslzrg:;:z:ylt;:cure d Pzt:szgsioxpe ° ;s:;r:e Inast:eacrt]ionltlrfi:e :las%% 1°If\/I A#ctior;; India Shelter Finance Corporation Limited.Tanvi Arcade, Shop No.19,20, Darda Nagar, Opp Police Station, Darwha Road, Yawatmal
Name of Borrower(s) / and Amount Asset property Al N — "
Co-Borrower(s) Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time
iGuarantor(s) Number/AP Number And| u/s 13(2) Date I ble Property/ S P i Price of Inspection of
Mrs. Aakankasha 19.08.2023 All Piece And Parcel Of All The | 04-11-2023 Rs.12,86,900- 12-11-2023 Name of Borrower(s)/ | and Amount Asset the property
N " O Co-Borrower(s)
Kawale & Mr. And Rs. 1581985/- |Piece And Parcel Of Non-|Symbolic (Rupees Twelve Lak /Guarantor(s)
SHANKARDAYAL (Rupees Fifteen Lac |agriculturai Land Bearing C|Total O ding |Eighty Six Tt j| EMD Deposition - -
CHOWARAM KAWALE ~|Eighty One No.545120al238 4541, PIot No- 23| Rs 19160161- _|ine Huncred Omy) | L25LDate Mr! Mrs. Saroj Wio -~ 21.07.2022 Al iece and Parcel Property |30-07-2024 Rs.9,67,4061- 12:41:-2023
Loan account number / [Thousand Nine ~ |Area 151.2 Sq.mt. Of Situated At| Rioces Nint 13-11-2024 Walmiki Sharma , Mr./ And Rs. 922028.97{Bearing Mouza ‘Kalamana , Ph Mo- | Physical (Rupees Nine Lakh | eyip peposition
; ° j - ™| (Rupees Ninteen [Eamest Money Mrs. Walmiki R Nine Lakh(17,KhNo-84/1, City Survey No-242, ing |Sixtey S
AP number: Hundred Eighty Dawaniwada, Tah. & Dist. Gondia ’ (Rupees a Total Outstanding | Sixtey Seven Last Date
- ' Lakh Sixteen | peposit (EMD) - sh I Mrs. Naval |T ty TwolSheet No-54, Plot No-d5, Total Thousand F
CHL100004763 & Five Onl Boundary:- Thousand P Date and Time of arma,one Tirs. Naval |TWenty W Ol dmeasuring775.00 Sq Ft(71.99 Sq | RS-14:95,593- ousand Four 13-11-2024
HLA4TSLONS000005048 [Bid Increase Towards East:- Lay-out Road|ghoione  [Rs-1,28.690(Rupees| Auction Sharma & W/ Wrs. Niaj| Thousand  TWentyygy i And Distt-Nagpur (RsFourteen [HundredsixRupees|
310/AP-0787627/AP-  [Amount Towards West: Plot No. 24 Towards P One Lakh Twenty | 14-11-2024 arma ight Paise Ninety| g NDARY:- Lakh Nintey Five |Only) Date and Time of
10108719 Rs.10,000/(Rupees  [North:- Plot No. 22 Towards South:- [ OMY) 280N |Fight Thousand Six Loan Account Number | Seven Only) East- 20 Feet Road,West-Plot No- [ Thousand Five  (EarnestMoney | Auction
Ten Thousand Only) |Lay-out Road Date 31-10-2024 |, 11 dred Ninty Onl /AP Number: 50, North-Plot No-46,South Plot No- | Hundred Nintey | peposit (EMD) 11
y) |Lay- undred Ninty Only) . P! 14-11-2024
CHL100000403 & Bid Increase 44 Three Only) as |Rs.96,741/-(Rupees
HL44CHLONS000005027| Amount Rs.10,000/- On Date Nitey Six thousand
Place of EMD Deposition:- India Shelter Finance Corporation Limited.Tanvi Arcade, Ground Floor Shop No.2 Satelite Tower Near ICICI Bank,Jaistambh| | 529/AP-0519245/AP- | o se6s Ten 31-10-2024 Seven Hundred
Chowk, Gondia-441601,Maharashtra, 10048756 Th d Only) Fourty One Only)
l;ﬂl:g;g;ﬁ;ction: India Shelter Finance Corporation Limited.Ground Floor Shop No.2 Satelite Tower Near ICICI Bank,Jaistambh Chowk,Gondia-441601 Place of EMD Deposition:- PlotNo.210, st floorAbove Sadhana Sahakar Housing Society,Tiranga Chowk Nandanvan,Nagpur-440009
Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time | | Place of Auction: PlotNo.210,1stfloor Above Sadhana Sahakari Housing Society, Tiranga Chowk Nandanvan,Nagpur-440009
Number/AP Number And| u/s 13(2) Date Immovable Property/ Secured Possession Price of Inspection of | |Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time
Name of Borrower(s)/ | and Amount Asset the property Number/AP Number And| u/s 13(2) Date I ble Property/ S d P i Price of Inspection of
Co-Borrower(s) Name of Borrower(s)/ | and Amount Asset the property
/Guarantor(s) Co-Borrower(s)
Mr./ Mrs. Dhanshri 13-06-2022And All Piece And Parcel Of All Property (16.11.2023 Rs.10,20,000/- 12-11-2023 /Guarantor(s)
Tarar, Mr./ Mrs. Pawan | RS. 11,85,035.1/- ( |bearing Plot no.46,Corporation |Symbolic (Rupees Ten Lakh EMD Deposition Mr.f Mrs. Shital Amol 16-05-2024 All Piece And Parcel Of plot no. 43, 07-08-2024 Rs. 21,93,000/-|12-11-2023
Tarar, Mr./ Mrs. Niraj  [Rupees Eleven Lakh[House No.2676/A/46 Sheet Total Outstanding |Twenty Thousand Only et pate Nemade & Mr/Mrs.  |And Rs. 2694513/-|area admeasuring 74.34 sq.mtr, |Symbolic (Rupees Twenty One| gyp peposition
Tarar & Ashwini Tarara |Eighty Five No.11,CTS No.9,Mouza Kalamana, |Rs.11,99,068/- 1311.2024 Amol Namdev Nemade | (Rupees Twenty Six|and construction thereon of house |75ty tstanding |Lakh Ninty Three| | act pate
Loan account Thousand Thirty | Ward No.43,PH No.17,Kh.no.3/3,6/2 | (Eleven Lakh Loan Account Number [Lakh Ninety Four| ha‘t"“? IEUIlltti “SP area ‘:‘1-796,;‘1&“1&' Rs.29,13,555/-  |Thousand Only) 13-11-2024
Number/AP Number: Five And One Paisa |Part total admeasuring 1000 |Ninty Nine Earnest Money Date and Ti £ /AP number: Thousand Five| gil:u:ted I:t Mal:’.:’;%’ rag' Tq.Di ras: (Rupees Twenty
HL44CHLONS00000502 |oniy ) SqftNagpur,Maharashtra-440026 | Thousand Sixtey ~(Deposit (EMD) | 28te 8hd Time OF | | 4L 44CHLONS000005060] Hundred Thirteen| e’ v2\2mal within the fimits of | Nine Lakh Date and Time of
5882/AP-10031947 Bid Increase BOUNDARY:- East-Plot No.41, |Eight Only) as On |Rs.102000/-(Rupees 14-11-2024 657 & Only) the yavatmal Municipm council Tq | Thirteen Earnest Money Auction
Amount West-Road , North-Plot No.47, |Date31-10-2024  (One Lakh Two LA44VLLONS000005063 & Dist Yavatmal Thousand Five  |Deposit (EMD) 14-11-2024
Rs.10,000)- (Rupees |South-PlotNo-45 Thousand Only) 479/AP-10142035 & AP- (Bid Increase BOUNDARY:- On The East ,Plot |Hundred Fifty  |Rs.2,19,300/-
Ten Timousand Only) 10143486 Amount belongs to Sudhakar Rode &|Five Only) as On |(Rupees Two Lakh
Badnerkar.,On The West,Layout -10- Ninteen Thousand
Rs.10,000/-(Rupees Date 31-10-2024
Place of EMD Deposition:- -PlotNo.210,1st floor Above Sadhana Sahakari Housing Society, Tiranga Chowk Nandanvan,Nagpur-440009 ) Road On The North Layout plot no. Three Hundred
Ten Thousand Only) |44 On The South Layout Sudhakar

Only)

GOLDEN WEALTH ADVISORY PRIVATE LIMITED Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time | I'pace of EMD Deposition:- India Shelter Finance Corporation Limited. Tanvi Arcade, Shop No.19,20, Darda Nagar, Opp Police Station, Darwha Road
OPERATING IN LEGAL. ACCOUNTING. BOOK-KEEPING NumberfAP Number And| u/s 13(2) Date Immovable Property/ Secured Possession Price of Inspection of | | yawatmal 445001 Maharashtra
f y - Name of Borrower(s)/ | and Amount Asset the property PI — - - — - - -
ace of Auction: India Shelter Finance Corporation Limited.Tanvi Arcade, Shop No.19,20, Darda Nagar, Opp Police Station, Darwha Road, Yawatma|
AND AUDITING ACTIVITIES; TAX CONSULTANCY; Co-Borrower(s) 4500  Vahirashi i ’ i
MARKET RESEARCH AND PUBLIC OPINION POLLING; /Guarantor(s) — . . Loan A t Demand Notice ufs Description of the Date and Type of Reserve Date and Time
BUSINESS AND MANAGEMENT CONSULTANCY e (0 R BN 6 Aoy 200 e | o oe-2024 Rs.3836475- | 12112023 Number/AP Number And| ~ 13(2) Dateand | Immovable Property Secured | Possessi Price of Inspection of
’ . Mr.| Mrs. Madhukar  2711166/- (Rupees|Bearing Of PlotNo. 64 Adm 1500 Sq. | Physical (Rupees Thirtey [ Evp Deposition | |Name of Borrower(s) / Amount Asset the property
(Under sub-regulation (1) of Regulation 36A (1) of the Insolvency and Bankruptcy Bank Tijare Twenty Seven Lakh|Ft(139.35 Sq Mirs) Built Up Area Eight Lakh thierty || e Datz Co-Borrower(s)
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 Loan Account Number |Eleven Thousand :?i?nsﬁs.o?ia;qutrssa}:s%Z?ikAt?is Total Outstanding |Six Thousand Four |43 49 9074 IGuarantor(s)
RELEVANT PARTICULARS e < 000005048 gi?fo,:‘,;;‘ dred Sh¥patrika  Grampanchayat  House f;s'z%;]eorizoge\le . L‘;’;"g;‘mse"e"‘y MrJ Mrs. Vand 06-03-2024 Allthat Piece and Parcel of 38 sq mir |27-05-2024 Rs.9,24,8171-[1211:2023
1[Name of the corporate debtoralong | GOLDEN WEALTH ADVISORY PRVATELIMITED (N CRP) () | | esosap-tot10207 ~ ———— 2‘&-:)3215#31:‘5;70"%21&&;“&:‘;3 Lakh Seventy  [Eamest Moncy Date and Time of Hemraj Khartad & M And Rs. 1167522 outiotlland area 1345 ysﬁaM&f plot|Symbolic (Rupees ;lmi L2k £ Deposition
i . . ) d y rs. AKsha artas i . i
with PAN & CIN/ LLP No. CIN:U74110MH2012PTC237832 PAN: AAGCP9250/ Bid Increase Amount|No 3935, Ph No. 5 Ward No-5|Thousand Two |Deposit (EMD) uction y (Rupees Eleven construction of Flat no 54 on 2d floor | 10tal Outstanding Th d Eight|LastDate
n . o N " 14-11-2024 Loan Account Number [Lakh Sixty Seven|Z’" " | Rs.13,22,400/- ousan g 13-11-2024
2 | Address of the registered office 213, Floor -1, Plot -407 Doulat Bhuvan, Rs.10,000/-(Rupees [Mouza Wadi, Grampanchayat Wadi, Hundred Nintey  |Rs.3,83,648/- JAP number: Thousand Five|R@ NagarBlocknoE and having built- e Hundred Seventeen | 13-11-20
Kalbadevi Road, Kolbhat Lane, Kalbadevi, [Ten Thousand Only) Ilahsil l%lagp';lr G[ramindDiEstrict Only) as On (Rupees Three Lakh HLCNCHLONS00000503 |hundred Twenty gp a};@g}S?rShngDt(.,tsgt;’ateg atMouza I(.El;:e:;e'l;t;;nx: only) -
| ; e Te 10- i or Rith , Tah. & Dist: Chandrapur. i
3|URL of websit mtmbal’ Maharashir, ndia, 400002 Plot No. 65 House Ofmadhuri 'I?ijsatre Date31-10-2024 5;‘90“‘}’5’;%”;“ 9047/AP-10084003 Two Only) B UNDARY P | housand Four . [Eamestioney thceﬁir:‘d Time of
of website Towards West: _ Plot No. 63 House Towards East : - 9 Mtr Lay out Road. | Hundred Only) as|Deposit (EMD)
h = Hundred F : . 14-11-2024
4 | Details of place where majority of fixed | 213, Floor -1, Plot -407 Doulat Bhuvan, Of Nilkanth Turankar Towards Eil;;;\tr%nly(;urty Bid Increase Pwargs We;:] 1152Lfy ou: goag. On Date Rs.92,482/-(Rupees
assets are located Kalbadevi Road, Kolbhat Lane, Kalbadevi, l\Nan'Nf R°Ed L°o‘”fards. ?°ﬁ"" - Amount o Sonth - 6 Lay e Ny | 31-10-2024 Nintey Two
Mumbai, Maharashtra, India, 400002 Oty -and Visoctety, House Rs.10,000)-(Rupees |42 : : Thousand Four
5 | Installed capacity of main products/ Not available Ten Thousand Only) Hundred Eighty
services Regular Appeal 68/2024 & |.ANumber 671/2024 Is Pending Before DRAT Mumbai Two)
6 |Quantity and value of main products/ NIL Place of EMD Deposition:- PlotNo.210, Tst floor Above Sadhana Sahakari Housing Society, Tiranga Chowk Nandanvan, Nagpur-440009 Place of EMD Deposition:- :-India Shelter Finance Corporation Limited.102, Shree Laxmi Chambers, Opp Cdcc Bank, Chandrapur, Maharashtra- 442401,
services sold in last financial year Place of Auction: PlotNo.210,1st floor Above Sadhana Sahakari Housing Society, Tiranga Chowk Nandanvan,Nagpur-440009 Place of Auction: India Shelter Finance Corporation Limited.102, Shree Laxmi Chambers, Opp Cdcc Bank, Chandrapur, Maharashtra- 442401,
7 | Number of employees / workmen NIL For Detailed Terms And Condition Of The Sale, Please Refer To The Secured Creditor’s Website www.indiashelter.in Or Contact Authorized Officer Tushar Hurde Mobile No. 8956559300,7350002453 (AUTHORIZED OFFICER)
8 | Further details including last available | All the details are available at the office of the Date :- 28.10.2024 Place: Maharashtra Mode Of Payment :- All payment shall be made by d d draft in f of India Shelter Fi Corporation Limited. INDIA SHELTER FINANCE CORPORATION LTD
financial statements (with schedules) | Resolution Professional and can be sought by
of two years, lists of creditors are sending mail at cirp.goldenwealth@gmail.com
available at: after executing a confidential undertaking.
igibili i i i ili : ==IndiaShelter
9 E#gé?‘slggu?,: gg(s%l(l:\t)l%rf) tﬁg"é'g;:}: Eiarn be obtained by emalllng at I N DIA S H E LTE R FI NAN C E CORPO RATI O N LTD . Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time of
p.goldenwealth@gmail.com Home Loans Number! - N y
available at URL: . . i /AP Number And  ufs 13(2) Date Immovable Property/ Secured Possession Price Inspection of the
- - - Regd: Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 Name of Borrower(s) / and Amount Asset property
10 Last date for receipt of expression of interest | 12th November, 2024 Co-Borrower(s)
11| Date of issue of provisional list of 22th November, 2024 I SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY /Guarantor(s)
prospective resomt.lon. appllcarllts - Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2RI;JI ;S.Iﬁekh\:;\"Vijaé_ . 2\6'31'2024 Slé AP;eI;BGAnAdR::mgI.,go FS:SA;‘.P :,?;10.'20'24 ?‘12’22’-?30/" Lak 28112024
12| Last date for submission of objections | 27th November, 2024 2002 (hereinafter referred to as “the Act’) read with Rule 8(6) of the Security Interest (Enforcement) Rules, 2002 (hereinafter referred to as “the Rules”). iri & Nir/Nirs.Vijay Girl An -F 1. | Physical (Rupees Twelve Lakt "
to provisional list L . L . ) ) ) ) Loan account Rs. 890582/-(RupeesPROPERTY NO0.924, WARD [ o1 di Twenty Two EMD Deposition
Notice is hereby given to the public in general and in particular to the Borrower(s), Co Borrower(s) and Guarantor(s) or their legal heir(s) or representative(s) that X . : otal Outstanding [Tp0usand Eight
- - n " " . Lo N number/AP number: Eight Lakh Nintey  [NO.17,SITUATED MOUZA JIWATI, 19 Last Date
13| Date of issue of final list of 07th December, 2024 the below described immovable property(s) mortgaged/charged to India Shelter Finance Corporation Limited (hereinatter referred to the Secured Creditor), the [, s e\ 1 ONS00000503 [Thousand Five TQ. JIWATI & DIST. CHANDRAPUR Rs.10,48,623  [Hundred Thirtey 29.11-2024
rospective resolution applicants possession of which has been taken by the Authorized Officer of the Secured Creditor having its Registered Office at 6th Floor,Plot No.15, Institutional . ’ . (Rupees Ten Only)
prosp PP f B o e il $ 9475/AP-10084666 Hundred Eighty Two |mh 442908CHANDRAPUR442908 | "o\t "Fourty Eight [EarisstHt
14| Date of Issue of information memorandum.__1 12th December. 2024 Area,Sector 44 Gurugram-122003 Haryana, will be sold on *As is Where is”, “As is What is” and “Whatever there is” basis on the dates mentioned below for Only) BOUNDARY:- y Eight(Earnest Money Date and Time of
evaluation matrix and request for resolutioﬁ ! realization of the amount due to the Secured Creditor from the borrowers, co borrowers and guarantors. The sale will be done by the Authorized Officer at the EAST- House of Nivruti Rathod Thousand Six ger;lztéggVI'% Auction
- ) s.1,22,283/-(Rupees|
plans to prospective resolution applicants plicem?t\oned:)elow. 5 ot 5 T Date T : 2 Dateand T - Bid Increase AmountfWEST- Nagar Panchayat Road, :-‘E;irginryv;’e:sty One Lakh Twent; 30-11-2024
— - oan Accoun emand Notice escription of the ate and Type of eserve ate and Time o Rs.10,000/-(Rupees |NORTH- Land own by Kendre, Two thousand Two
15 Last date for submission of resolution plans | 11th January, 2025 Number/AP Number And  us 13(2) Date ble Property/ Secured | P i Price Inspection of the Ten Thousand Only) [SOUTH- House of Shedmake. ?1"1'?;%2 . Hundred Eighty
16]Process email id to submit Expression | cirp.goldenwealth@gmail.com Name of Borrower(s) / and Amount Asset property s Three Only )
of Interest Co-Borrower(s) PrrR—— - — - -
TP Keyur Shah, Resouton Proession (Guarantors) Face o hacton oSl s Gt i 0 Sk Lo G Gy DB Crnf s Mt 2
Golden Wealth Advisory Private Limited (Company MR/ MRS. DIPALI 13-12-2023 All Piece And Parcel Of All the piece | 02.03.2024 Rs.11,70,540/- 28-11-2024 : Ld il 0P . pun i
undergoing Corporate Insolvency Resolution Process) JANARDHAN BURANDE[And and parcel of land area 2324.00 Sq. | Symbolic (Rupees Eleven Lakl Loan Account Demand Notice Description of the Date and. Type of Res_erve Date an_d Time of
A . & MR/ MRS. Rs. 1070582/~ Ft. of Property no. 140(House no. ) jing |Seventy Th d | EMD Deposition | |[Number/AP Number And  uis 13(2) Date Immovable Property/ Secured Possession Price Inspection of the
Email : cirp.goldenwealth@gmail.com JANARDHAN (Rupees Ten Lakh  [171) & Eo:gtruction thereon TROtilo 48,623  |Five Hundrod Fourty| Last oat'l Name of Borrower(s)/ |  and Amount Asset property
[t . » | Rs.10,48,623/-
Date 26 Octoper. a0 FoRegtaton No.: IBBI/IPA-002/1P-N00244/2017-18/10729 MURLIDHAR BURANDE [Seventy Thousand |Situated at Mouza Dewada Khurd |(Rupees Ten ~ |Only) 29-11-2024 Co-Borrower(s)
Place - Ahmedabad AFA Number : AA2/10729/02/311225/203541 Loan account Five Hundred Eighty|Tah. Pombhurna & Dist.|Lakh Fourty Eight [Earnest Money (Guarantor(s)
ace : Ahmedaba AFA valid upto 31st December, 2025 number/AP number:  [Two Only) Chandrapur. BOUNDARY:-East: - |Thousand Six |Deposit (EMD) Date and Time of | [VIr/ Mrs. Shubhangi _[10-07-2024 ALL THAT piece & parcel of land | 04.10.2024 Rs.18,22,703)- 28-11-2024
HLCNCHLONS00000506 Gram panchayat Road, West: -|Hundred Twenty |Rs.1,17,054/-(Rupees{ Auction |Gunvant Yesekar & Mr./ |And bearing Layout Plot no. 24 & 33, | Symbolic (Rupees Eighteen
0364/AP-10141326 Bid Increase AmountjHouse of Shri. Vasant Kunglertkar, | Three Only) as ~ [One Lakh Seventeen| 30-11-2024 Mrs. Gunvant Subhash |Rs. 1909222/ Survey No. 11/4, admeasuring [T - oo Tlakh Twenty Two  |EMD Deposition
APPENDIX - IV [Rule 8(1)] DCB BANK Rs.10,000-Rupees |North: - House of Shri. Vijay|On Date Thousand Fifty Four Yesekar (Rupees Nineteen [406.25 Sq.mtr. situated at Mouje - | o240 LS89 o icand Seven  [Last Date
POSSESSION NOTICE (Immovable Property) Ten Thousand Only) (Wasekar, South: - House of Shri. | 31.10-2024 Only ) ;::;n Accl:’ount Number _II._athNin: TZousand g:il:np:i:gs:}rtﬁi(:; 1t:1’eT(I]i'msi‘tsD|sotf (Rupe’es’Ninteen :undredghlre)e 20-11-2024
. . . . Rekhabai Burande number: wo Hundre ’ ! Lakh Nintey One |Rupees Only
The undelrs.lgnfad being the authorllzed Off'?er Of' the DCB Bank Ltd., under Place of EMD Deposition:- India Shelter Finance Corporation Limited. 102, Shree Laxmi Chambers, Opp Cdcc Bank, Chandrapur, Maharashtra- 442401, HLCNCHLONS00000508 [Twenty Two Only) girsatmrganclrayat URaF:‘l;g:g La';o% Thousand Two  [Earnest Mone Date and Time of
the Securitization and Reconstruction of Financial Assets and Enforcement Place of Auction: All payment shall be made by demand draftin favour of India Shelter Finance Corporation Limited 6618/AP-10208778 situated on the Fourth FIoor.having Hundred Four Deposit (EMD)y ti
of Security Interest (54 of 2002) and in exercise of powers conferred under . i - y — P ; - Bid Increase built up area 810.09 Sq. Ft. (75.26 |Only) as On Rs.1.82.271)- 30-11-2024
. . . Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time of Amount Sq. Mtrs.) & Super build up area |Date31-10-2024 R. > Lakh
section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, Number/AP Number And s 13(2) Date | Immovable Property/ Secured | Possessi Price Inspection of the Rs.10,000/Rupees [g75 11 ( 80312 Sqmtr) (Hereinafter (Rupees One La
2002 issued a demand notice on below mentioned dates calling upon the Name of Borrower(s) / and Amount Asset property Ten Thousand Only) |salled as the suk;ject property) is $;1%hut:a1r-1v:i°Two
borrowers  (Borrower's and Co-Borrower’s and Guarantors) to repay the f‘;‘tg;’;a)":(es’)(s) constructed upon the above said Hundred Seventy
t mentioned in the noti detailed below in tabular form with furth Plot no 24 & 33, as per plan
amount mentioned in the notice as detarled below in taburar form with further Mirs. Kasabai Sahare, |16.05.2024 All that piece and parcel of Land | 17.08.2024 Rs.2629200- 28-11-2024 fioned by G o one Only)
interest thereon from within 60 days from the date of receipt of the said notice. Mr. Sunil Sahare, Mrs. |And Bearing Of Mouza- Chicholi, Having | Symbolic (Rupees Twenty Six Nagar, Tah & Dist Yavatmal, vide
The borrower and Co-Borrower and Guarantors having failed to repay the Renu Sahare, Mrs. Rs.18,91,684.41-  Grampanchayat Chicholi, Kh. [Total Outstanding |Thousand Twenty  |EMD Deposition sanction of BU"d;"QL P:{""“ :‘"d
amount, notice is hereby given to the borrower, Co-Borrower and the public Devyani Sahare & Legal |(Rupees Eighteen  |N0.50/1-2, 511,23 & 74/4, Plot|Rs,20,74,427)-  [Nine Thousand Two |Last Date ;;2’2/’2’;)‘:1“;:’3;:(1 011190/2‘3711 a:d-
lin general that the undersigned has taken possession of the properties Heir of Late Sh. Lakh Ninety-One |No.267 | 1 & 267/2, Total|(Rupees Twenty |Hundred Only) 25-11-2024 the project Known as “Ridhi
9 9 p prop Shrawan Sahare, Thousand and Six | Admeasuring 234.1155 Sq.Mt. (2520 | Lakh Seventy Eament Mona N rtp ]t3” 'dwt' B ! ;
described herein below in exercise of powers conferred on him under sub- Loan Account Number |Hundred and Eighty-|Sq.FY), Tahsil -Saoner And Dist: |Four Thousand | peosit (EMD{ Date and Time of alpgn';enwitl:es; 59"3'3 ag: m‘:':
section (4) of section 13 of Act read with rule 8 of the Security Interest Rules /AP Number: Four and Fourty-  (Nagpur. Four Hundred | R 2629201-(Rupees [~uction (Proportionate) Undivided Share &
) ) . LA11CLLONS000005008|One Paise only BOUNDARY:- East- Plot no. 266, [Twenty Seven - ! 30-11-2024 ; ’
2002 on the possession dates mentioned in the table. - Two Lakh Sixtey Two Interest in the aforesaid plot.
. X o 781/AP-10013710 Bid Increase West- Road, North- Plot No.258, |Rupees only) thousand Nine BOUNDARY:-
The Borrowers, Co-Borrowers and Guarantors in particular and the public in Amount Rs.10,000/- |South-Road as On Date Hundred Twenty EAST- Layout Plot No. 25 & 34,
general is hereby cautioned not to deal with the properties (Description of the friupees Ze(f)' ") 31-10-2024 Only) WEST- Layout Plot No. 23 & 32,
N . . . . . ousand Only, NORTH- 4.5 mtr Layout Road,
immovable Property) and any dealings W.Ith the properties Wl!l be subject to the SOUTH-9 mtr LayoutRoad
charge of the DCB Bank Ltd., for respective amount as mentioned here below. Place of EMD Deposition:- PlotNo.210, st floor Above Sadhana Sahakari Housing Society,Tiranga Chowk Nandanvan, Nagpur-440009 Place of EMD Deposition:- India Shelter Finance Corporation Limited. 102, Shree Laxmi Chambers, Opp Cdcc Bank, Chandrapur, Maharashtra- 442401,

The Borrower’s attention is invited to provisions of Sub-section (8) of Section

Place of Auction: PlotNo.210,1st floor Above Sad

hana Sahakari Housing Society, Tiranga

Chowk Nandanvan,Nagpur-440009

Place of Auction: India Shi

elter Finance Corporation Limited.102, Shree Laxmi Chambers,

Opp CdccBank, Cha

ndrapur, Maharashtra- 442401,

13 of the act, in respect of time available, to redeem the secured ts.

(1)

Physical possession dated — 26" October 2024

Demand Notice Dated.|18/10/2022

Name of Borrower(S)
and (Co-borrower(S)

1. Mr. Nilesh Arvind Mishra
2. Mrs. Chhaya Mishra

Loan account no.

DRHLKAA00540702

Total Outstanding
Amount.

Rs.37,47,932/- (Rupees Thirty Seven Lakh Forty
Seven Thousand Nine Hundred Thirty Two Only)
as on 18/10/2022 with further interest thereon till
payment/realization.

Description Of the
Immovable Property

All that piece and parcel of Flat No.103, 1st Floor,
A-wing, Krishna Villa, Kanchangaon,
Shankheshwar Road, Thakurli, Dombivali (East)
Taluka-Kalyan,
Secured Assets)

District Thane — 421301 (The

Sd/-

Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time of | [Loan Account Demand Notice Description of the Date and Type of Reserve Date and Time of
Number/AP Number And  u/s 13(2) Date I ble Property/ S | P i Price Inspection of the | |[Number/AP Number And|  u/s 13(2) Date Immovable Property/ Secured Possession Price Inspection of the
Name of Borrower(s) / and Amount Asset property Name of Borrower(s) / and Amount Asset property
Co-Borrower(s) Co-Borrower(s)
I/Guarantor(s) /Guarantor(s)
Mr./ Mrs. Rajani 10-07-2024 All Piece And Parcel Of Plot|04-10-2024 Rs.12,97,500/- 28-11-2024 MR./ MRS. SUJATA 22.07.2024 All Piece And Parcel Of Flat No.108 | 08.10.2024 Rs. 22,47,300/- 28-11-2024
R l Pardhi,mr./ |[And Rs. 1100245/ |No.104,Adm 600 Sq.ft.House | Symbolic (Rupees Twelve SHASHIKANT And On First Floor At Pande Regency, | Symbolic (Rupees Twenty Two
Mrs. Kapil Rameshwar |(Rupees Eleven No.1764/A/104, Ward No.21,Mouza | 144, Outstanding Lakh Nintey Seven  |EMD Deposition | [PACHBHAI &Legal Heir [Rs. 2338862/- Plot No.2/1/10-11-12-31-32-33 [ Total Outstanding | Lakh Fourty Seven [EMD Deposition
Pardhi & Mr./ Mrs. Lakh Two Hundred |Bhandewadi, Khno20, Ph.No.34,|pc 41 56 879/ Thousand Five Last Date of Late Sh. Shashikant |(Rupees Twenty Survey No.4/2,Village No. 337,|Rs.24,16,499/- Thousand Three Last Date
Abhishekh Rameshwar [Forty Five Only) Gokhale Layout Bt di,Tah & | (Rijne ‘Eleven Hundred Only) 29-11-2024 Bhaurao Pachbhai Three Lakh Thirty ~[Mauza-Wani,Tah.Wani, Dist.|(Rupees Twenty [Hundred Only) 29-11-2024
Pardhi Dist.Nagpur I‘.aki; Fifty Six Earnest Mone Loan t Eight Thousand Yavatmal Mh 445304 Yavatmal Four Lakh [Earnest Money
Loan Account Number (Bid Increase Thousand Eight | Deposit (EMD{ Date and Time of | [number/AP number: Eight Hundred Sixty |BOUNDARY:- Sixteen Deposit (EMD) Date and Time of
JAP Number: Amount BOUNDARY:- Hundred Seventy Rs’?l297501-(Ru ces Auction HLCNAHLONS00000507 |Two Only) EAST- Flatno 101 and Flat no 102, | Thousand Four  |RS-2,24,730/- Auction
LA44VLLONS000005065(Rs.10,000/-(Rupees [East-Plot No.111,West- 20 ft Wide | yine Only) as On | One Lakh One I’.)akh 30-11-2024 2750/AP-10172573 Bid Increase WEST- 9 meter Layout Road,|Hundred Nintey ~|(RuPees Two Lakh 30-11.2024
888/AP-10155401 Ten Thousand Only) (Road, North-Plot No.103,South-Plot | pate34.10.2024 Twenty Nine A t NORTH- Plot no 2/1/30, SOUTH-|Nine Only) as Twenty Four
No.105, y Rs.10,000/-(Rupees |Flatno107. On Date Thousand Seven
Thousand Seven Ten Th d onl Hundred Thirtey
Hundred Fifty Only) en Thousand Only) 31-10-204 only)

Place of EMD Deposition:- Plot No.210,1st floor Above Sadhana Sahakari Housing Society, Tiranga Chowk Nandanvan,Nagpur-440009

Place of Auction: Plot No.210,1st floor Above Sadhana Sahakari Housing Society, Tiranga Chowk Nandanvan,Nagpur-440009

Date: 28.10.2024
Place: Dombivali

AUTHORISED OFFICER
DCB BANK LTD.

Mode Of Payment :- All payment shall be made by d
Place: Maharashtra, Date :- 28.10.2024 For Detailed Terms And Condition Of The Sale, Please Refer To The S

Place of EMD Deposition:-India Shelter Finance Corporation Limited.102, Shree Laxmi Chambers, Opp Cdcc Bank, Chandrapur, Maharashtra- 442401,

Place of Auction: India Shelter Finance Corporation Limited.102, Shree Laxmi Chambers, Opp Cdcc Bank, Chandrapur, Maharashtra- 442401,

dd

of India Shelt

raft in f: Fi Corporation Limited.

(AUTHORIZED OFFICER)

d Credit

or'’s WWW.i

in Or Contact Authorized Officer Tushar Hurde Mobile No. 8956559300,7350002453 |\pjA SHELTER FINANCE CORPORATION LTD




